
     

   

      

     
 

      
   

    

      
 

  

    
 

 

  

  
 

  

  

  

  
  

  

   



    

     

       

        

      

    

    

    

        

        

      

    

   

         
       

         

        

         

        
          

         

           
        

       

        

          

        
      

     

      
     

      

   



      

   

           
         

          

            

          

          

          

        

      

           
         

           

         

       
         

           

         
        

        

  

           

   

        

         

        
        

 

           

   

   



             

         

          

  

       

        

           

           

       
         

          
         

          
       

          
     
        

         

         

        

          

            

        
        

            

        

     

  

           

           

         
        

     



         

       

        
         
  

          

        
         

         

         

        
      

      

     

      

      

       

         

           

       
         

         

       
          

        
        

         

          

        

            

          

        

         

           

        
   

  



u5] The Applicant Company is directed to serve notice along with a

copy of the Scheme of Amalgamation upon the Official

Liquidator. M/s. S. P. Sakhala & Co., Chartered Accountants

are appointed to assist the Official Liquidator to scrutinize tlle

books of the Applicant Company. The Applicant Company is to

pay fees of Rs. 25,OOO I - to the said Chartered Accountants.

[16] The Applicarlt Company to file in the Registry an Affidavit of

service as per tle Companies (Compromises, Arrangements and

Amalgamations) Rules, 20 16.

Ina Ualhotra, Uember (.rudlclal)

Page 6 of 7

Lenovo
Typewritten Text
Sd/-




